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[Shri Indrajit Gupta)]
that it is not a continuing matter. The
Finance Minister is admitting that there is
such a sharp and unprecedented risc in
prices. It is a matter of recent occurrence
during the last three or four months. It
is not a continuing matter.

12.23 Hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED STEEP RISE IN PRICES OF ESSENTIAL
COMMODITIES

SHRI S.M. BANERJEE (Kanpur) :
Sir, T call the attention of the Minister of
Finance to the following matter of urgent
public importance and request that he
may make a statement thereon:

“The reported steep rise in the cost of
living index and prices of essential
commodities including food articles
and the steps taken by the Govern-
ment in that regard.”

THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN): Mr. Spea-
ker, Sir, the recent pressure on prices
has become a matter of concern and I
share the anxiety of the Hon. House re-
garding the rise in the prices of essential
consumer goods, particularly food articles,
and the c« hardship d especi-
ally to the lower and middle income groups.
The All-India Industrial Workers’ Consu-
mer Price Index (base 1949-100) for May,
1972 (the latest available) has increased by
6.3 per cent to 238 from its level of 224
for May, 1971. The Consumer Price In-
dex has remained fairly stcady between
June, 1970 and May, 1971, but rose there-
after and reached 239 in November 1971
in the following three months there was
a downtrend and for February, 1972 the
index stood at 235. From March, 1972
there was again an upward uptrend and in
May, 1972 the Index had slightly crossed the
level of December, 1971. As the wholesale
prices, particularly, of food articles, since
May, 1972 have been increasing, the Consu-
mer Price Index for June and July (when
available) is likely to reflect a similar
trend.
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The Consumer Price Index is constructed
directly from the industrial indices of 50
centres in the country and retail price
indices are not compiled commodity-wise
on the national level. The retail prices,
however, closely follow wholesale prices,
and a review of the latter shows that the
current pressure has developed mainly
from the first week of May, 1972. Thse
price rise which earlier took place between
June and September, 1971, principally due
to seasonal factors, was corrected substanti-
ally in the following nine weeks; but then
there was r d pressure b of fears
of a shortfall in sugar production. Declay
in winter rains also had some impact on
market psychology.

The recent pricc rise owes its origin
to seasonal pressures which come into play
from the beginning of May. Between
May 6 and July 15,1972, the wholesale
price index has risen by 4.8 per cent. The
food articles group is higher by 8.3 per cent
and within the food group, foodgrains,
edible oils, and sugar and allied products
show increases of 8.9, 11.3 and 10.2 per
cent  respectively.

As I have already mentioned, some pres-
sure on food articles is a usual phenomenon
during this part of the year. Howevcer,
this time the seasonal factors have been
accentuated because of delay in the on set
of the monsoon and the current dry spell.
Moreover, contrary to earlier expectations.
the output of foodgrains in 1971-72 has
failed to rise in particalar the production
of coarse grains appears to have declined
significantly as a result of the damage caused
by floods and rought during 1971-72.
Thus, the pivotal role in raising the general
price level has been played by the agricul-
tural commodities which have been in
short supply, such as coarsc grains, pulses,
and sugar and allied products whose prices
have risen rathér sharply over the year,
i.e., by 15.8 per cent for jowar, 39.4 per
cent for bajra, 25.3 per cent for pulses and
28.3 per cent for sugar and allied products.

At the same time, the recent price
pressure has left cofton prices unaffected.
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These have declined by 2.5 per cent and cot-
ton textiles have also shown a downward
trend.

Apart from the above-mentioned factors
which have been responsible for the recent
price-rise, there has been a substantial
increase in money supply in the preceding
years because of the refugees from Bangla
Desh and the confrontation with Pakistan.
The impact of such monetary expansion had
to be felt sooner or later. On the other
hand, the imports of foodgrains have been
declining from year to year and concessional
imports have ceased from January 1972.

As the Hon. House is aware, a fairly
restrictive monetary policy is being pur-
sued since January 1970, when the credit
controls on bank advances against food-
grains, oilseeds and edible oils had been
tightened up. Recently, further curbs
have been imposed on bank advances
against groundnuts in Gujarat. In order
to keep monetary demand within reasonable
limits, the Government has been affecting
economy in non-plan expenditure, and the
State Governments have been told not to
resort to overdrafts from the Reserve Bank
of India and to clear the outstanding ones
according to a phased programme. In
addition, various other administrative mea-
sures have also been taken, In January, 1972
the food corporation of India had
been directed to undertake open market
sales of wheat to check the rise in its prices
which took place about that time the Cor-
poration has also been opening sales centres
in important places for sale of foodgrains
(including pulses). Similarly, the Govern-
ment made voluntary arrangements with
the sugar mills in January 1972 for distri-
bation of 60 per cent of the sugar production
to the consumers through fair price shops
at fixed prices this arrangement has been
put on a statutory basis from July 1, 1972,

As regards cnsuring adequate supply
of cereals to the weaker sections of the
society, the Government has been operating

* a public distribution system which operates
through a net work of over 1,25,000 fair
price shops. The available information
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from the States shows that the issue of focd-
grains through the public distribution sys-
tem has increased in recent months. Stocks
of foodgrains with the Government at
present are over 9 million tonnes and in-
structions have been issued to the State
Governments to extend the coverage of the
public distribution system both in the urban
and rural areas.

The economy has been operating on a
fine balancing of deamand and supply in
several key sectors. The ultimate solution
lies in increasing production, both in the
agricultural and industrial sectors this is
being attempted through planned develop-
ment. In regard to the former, the Govern-
ment has been initiating long-term measures
to increase productivity and yield through
the development of new strains and hybrid
seeds. It is hoped that these measures
will result in reducing fluctuations in out-
put and will lead to stabilisation of prices.

SHRI S.M. BANERIJEE: I am really
sorry that, instead of giving a satisfactory
reply or telling us the meassures which
Government have taken or are likely to
take to stop further hoarding and black-
marketing by those antisocial elements
who are holding the country to ransom,
the Minister of Finance says:

“The ultimate solution lies in increasing
production,both in the agricultural
and industrial sectors this is being
attempted through planned deve-
lopment.”

Unless planning sucoceeds, prices are never
going to come down,

It is a tragedy that, even after 25 years
of freedom—we are going to celebrate the
Silver Jubilee of our independence, the 25th
anniversary of our freedom—prices have
not come down. Pcople are starving.
Lootings in foodgrains are already taking
place in Bihar and some other places, and
I have no doubt in my mind that such
lootings in foodgrains are bound to take
place in spite of police bullets and lathi-
charges. It is a sad commentary on
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[Shri S. M. Banerjee]
our planning that, the more we discuss
in this House, the more prices rise.

It is really surprising that no effective
steps have been taken by the Government
so far. We have been pleading in this
House to get this trade out of the clutches
of the anti-social elements—the hoarders
and the black-marketeers we have been
pleading that the wholesale trade in food-
grains be taken over by the State apparatus.
When we demanded State trading in food-
grains, immediately we got a reply that
this was not feasible. Now what is the
result? What is happening today? . The
price of sugar in Delhi and other metro-
politan cities in the open market is Rs.
3.40 and Rs. 3.60 per kilo, and in some-
of the places contiguous to metro-
politan cities, the pricc has gone up
to Rs.4. Prices of vegetables have gone
up. Prices of fish, wheal. egg-in fact, of
everything-have gone up. The whole tragedy
is that the Ministers who are in the helm
of affairs, who are in the Ministries which
are to control prices, never go themselves
to the market to purchase things. They
are the true representatives of the people—
people purchase articles for them and supply
them. If they go to the market, then they
would realise how prices have gone up.

When it was pointed out to the Govern-
ment that the price of sugar was going up,
instead of taking effective steps to reduce
the price of sugar in the open market,
they reduced the quota of sugar which was
being given to the common man through
ration shops. It is a shameful act that,
instead of reducing the price, they reduce
the quota; and that quantity was ‘taken
out from the ration shops and was given
to the looters, hoarders and black-marke-
teers for distribution to public at high
prices.

About the prices of other commoditics
like dalda, mustard oil and other oils,
they have also gone up. In the statement
made by the Minister, itis admitted:

I share the anxiety of the hon. House
regarding the rise in the prices of
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essential consumer goods, particula-
rly food articles, and the consequent
hardship caused especially to the
lower and middle income groups.
The All-India Industrial Workers’
Consumer Price Index (base 1949-
100) for May 1972 (the latest avail-
able) has increased by 6.3 per cent
to 238 from its level of 224 for May
1971.

You will thus realise, Sir, that Govern-
ment has shamelessly admitted their failure
in this House, but still they say that the
failure is not due to them but because of
the drought conditions, because of Bangla

esh refugees. The prices went up after
the rcfugecs had gone from this country;
prices never increased when they were
here; the moment they left for Bangla
Desh, immediately the prices rose up.
As if thcy were holding and checking the
prices when they were here. Then we
welcome the refugees possibly to reduce
the prices in the country. The moment
they left this country, the prices went up.
It is said:

*As the wholesale prices, particularly
of food articlcs, since May 1972
have been increasing, the Consumer
Price Index for June and July
(when available)...”

It is not available to thc Government.
We know from other sources the incrcase
in the index. But they want some authentic
figure which comes in the month of Septem-
ber.

«...is likely to reflect a similar trend.

“The Consumer Price Index is construct-
ed directly from the indices of 50
centres...”

We know, Sir, how this is being done.

So, 1 would like to know from the
Government whether it is a fact that at the
request of all the Opposition Parties, especi-
ally we, who sincerely belicve that it should
be taken over by the State machinery, that
the wholesale food distribution should be
taken over, right from the procurement to
distribution should be taken over by the
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Government. What has happened to that ?
What is the reply to that? 1 would like
to know and why this has not been done?

I would also like the Finance Minister
that he with the help of his friend, the Home
Minister, may kindly assure whether in
Delhi alone some people who were found
doing black-marketing, the worst black-
marketing in foodgrain articles starting from
wheat, rice, and sugar, etc., whether they
have been arrested and punished. Not
a single soul has been punished. They
go on merrily and even after a discussion,
thay know thzir interests are protected by
some people. We would like to know
what action has bzen taken against them.

Then, another thing is whether it is
a fact that a solemn promise was given in
this House that becausz the price increase
affects very much the middle income group—
he said that the middle income people are
the worst affected —whether the Govern-
ment employees who were entitled to a
further increase in the dearness allowance
will be granted a further interim relief.
They are cntitled to an increasc at 235
whereas  the index now is 239. 1 would
like to know whether their genuine demand
for a further grant of interim relief on the
basis of the increase in the price index has
been denied by the Chairman of the Joint
Consultative Machinery, the Cabinct Secre-
tary. He said, ‘1 would consult my master’
and on the 29th of July, this month, we,
the members of the National Council of the
Joint Consultative Machinery, had to leave
the Committee by saying that no useful
purpose will be served because the genuine
demand of the Government employees is
being denied. The Central Government
employees are denied another interim relief,
whatever it 1s, due to them and the Govern-
ment in all its fairness and in honesty should
give the interim relief to them.

So, my question is: whether the Govern-
ment is prepared to take over the entire
foodgrains trade and take it from the hands
of the hoarders. Then, the second question
is: what further punishment will be given
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to those hoarders and whether any person
has been punished so far.

Thirdly, is the hon, Minister aware that
in spite of the fact that forward market
has been banned, there is illegal forward
marketing going on with the result that
there is rise in the prices. All over India
it is going on.

T would like to have from the hon. Minis-
ter specific answers to these questions and
the last but not the least, I would rcquest
you —I am sure and it is evident from your
face that you have been convinced that this
statement is bad—to admit my motion.

MR. SPEAKER: How is
from my face?

SHRI YESHWANTRAO CHAVAN :
The hon. Member did not touch any of
the points that I had made a reference to
in my statement. The only question that
he raised at the end of his long lecture was
about the wholesale trade. What is our
attitude to the wholesale trade? In princi-
ple we have said that we have to take over
the wholesale trade.

1t evident

As fai as the price factor is concerned,
the major pressure is on the food articles
if you see the entire structure. Of course,
there are some other factors, but the major
thrust, really speaking, is in the case of food
items and that too, particularly, cereals
and pulses. If you see Jowar, Bajra and
pulses, their percentage is rather high. That
is how we forget many things and do not
sec the realities. Though they were hav-
ing some other difficulties in thc country
last year, continuously for the last three
years in some of the major States which
are coarse-grain growing States, they
are suffering from drought. We are facing
the effects of it now. Merely taking over
the wholesale trade, if there is no supply,
what is the wholesale trade going to do?

As a matter of fact, in the case of the
food articles, the Food Corporation of
India functions and takes note of the whole-
sale trade; if it is not whole-sale, what else
is it? We have taken step by step positions
to do this and it is not correct to find some
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scapegoat or to blame somebody. 1
wanted to have some constructive suggestions
from the hon. Member. 1 have al-
ready stated as to what steps have been
taken by the Government., So far as the
distribution system is concerned, as I
have already said, there are more than
1,25,000 shops functioning. We are also
pressing the State Governments to’
take this distribution system still further to
the doors of the people. With reference
to likely cases of hoarding to which he re-
ferred to, there also we have taken steps.
The Reserve Bank of India is exercising its
control. Where we found some hardship,
particularly in the case of Gujarat in the
case of oilseeds, wo took further steps to
control those things. There are many
other areas which we have indizated where
action has been taken.

The point, as 1 said, is this. The entirc
field of economy has to be viewed and cor-
rective steps and positive steps will have
to be taken in the field of production,
which we are doing.

SHRI S.M. BANERJEE: My question
has not been answered. 1 wanted to know
whether any persons have been punished
in Delhi itself. There is black-market
going on; sugar has been sold at Rs. 4
per kilo. I think he knows about it; 1f
he does not know, let him now know.
What action has been taken by him?
Let him go in cognito as Shri Rafi Ahmed
Kidwai used to go and find out how prices
have gone up. Unless you pay Rs. 4
per kilogram, you will not get any sugar.
For marriage and other things, people
have to pay through their nose to get sugar.
What is being done now in this regard,
although he has said some very good words
about the low-income group? Prices have
gone up like this and the Central Govern-
ment employees are entitled to further in-
crease of D.A. What is his answer? Is he
going to concede that?

SHRI YESHWANTRAO CHAVAN:
Whenever the particular point was reached,
as was the case last year, we did give that;
cven in the difficult conditions; we agreed
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to the increase. There is a certain basis
which is an agreed basis in respect of
dearness allowance, which certainly will
be operating when the point reaches
those figures.

SHRI S.M. BANERJEE: It has reached
238 points.

st ooy W - @
& T @ Fw oA am

220 ¥ 238
(e
We have discussed this point already

in the House many times and I do not
want to divert the attention of the House.

ot wrw fagrdt wrwa (vaferaT)
& aaw g v ¢ amoag & fr fae
H#EI R oger A wer W awar
IT WEIE qF W & A1 IR weAw 49 wrE
&7

o W W fRE w0 oW wEr
BTET |

st wEw fagrd wodd ;T gemer
g, a o w w qroenit @ g
7 T i & e farwer awEt @1 W
o o§r s a1 ¥ faw ower o &
TIOH FT ARANE W @A A®ww g
& IFA TE Fesw g faar &, afew
W ITF FEC T NI QAT WA g
& 337 s @ g

1 share the anxiety of this honourable
House regarding increase in the prices of
essential commodities in the recent months
and the hardship caused to the people be-

longing particularly to the lower income
and fixed income groups.

q ¥ A WA WG 3@, W Iq
¥t feT & ogm W g, v W0 &
A s & :

The recent pressure on prices has be-
come a matter of concern and 1 share
the anxiety of the honourable House re-
garding the rise in the prices of essential
consumer goods particularly food articles
and the consequent hardship caused especi-
ally to the lower and middle income groups.
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MR. SPEAKER: 1 stand corrected
that this is a continuing matter.
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The ultimate solution lies imr increasing
production both in the agricultural and
industrial sector and this is being attempted
through planned development.
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SHRI YESHWANTRAO CHAVAN:
I must thank the hon. Member for at least
agreeing on two fundamental points with
me, because he said that in the long range,
ultimately, the solution of the whole pro-
blem depends upon increase in production
in the agricultural and industrial fields.
1 am glad he has agreed with me on this
fundamental point.

SHRI ATAL BI‘HAR[ VAJPAYEE:
Why is production not increasing?
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SHRI YESHWANTRAO CHAVAN:
Another point. He said that by mere
slogan-shouting, things are not going to
be solved and we have to certainly make
some concerete efforts. There he agrees
with us.

SHRI ATAL BIHARI VAJPAYEE:
I agree with him that garibi hatao slogan
will not do.

SHRI YESHWANTRAO CHAVAN:
If it is merely a question of trying to show
that that they are the only persons concern-
ed about the rising prices, I think it is very
wrong on their part to do so, because we
are also equally concerned. Every mem-
ber on this side also is very much concerned

about it.

AN. HON. MEMBER: We are more
concerned.

SHRI YESHWANTRAO CHAVAN:
As for the point about deficit financing,
yes, certainly it is necessary. We have
to find out why we have to resort to it.
For cxample, last year we had provided
about Rs. 50 crores for natural calamities.
But State after State has come under the
pressure of floods or famine. It is not a
theoretical proposition. We cannot say,
‘We are not going to have deficit financing.
Therefore, we won’t give you help’. Poor
people arc starving. They arc under the
pressure of floods, famine etc.

So, deficit financing also has'to be done

under certain circumstances.

SHRI ATAL BIHARI VAJPAYEE :
Not for unproductive purposes,

SHRI YESHWANTRAO CHAVAN :
It is npot unproductive. When a
man is starving because of famine,
are you going to tell him that we are not
also helping him because we are not pro-
ducing anything ? What are you talking
about ? Are you talking about the concern
of the people ? Or are you merely talking
against the Government ? If that is your
only problem I have nothing to say about
it.
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About  deficit financing naturally,
nobody does it for funs sake. There are
certainly some compulsions, some political
compulsions and certain economic compul-
sions.

SHRI ATAL BIHARI VAJPAYEE :
Political compulsions ?

SHRI YESHWANTRAO CHAVAN :
Certainly. When there were the refugees
from East Bengal, when there was con-
frontation with Pakistan, it was a political
compulsion. What else was it ? So, these
are some of the things which we have to
take into account and face the problem,
We are tyring to face the probem.

The only constructive suggestion he
made was about the distribution system.
I entirely agree with him in this. Govern-
ment is taking steps and the Government
will continue to take steps because, ulti-
mately, whatever we do unless we try to
distribute them in a fair way the solution
is not going to be found out. At the same
time, against those people  who
are taking undue advantage by hoarding,
ctc., Government will certainly take very
strong action. I would like to warn the
anti-social elements that they will be pro-
ceeded against in this matter and firm
action will be taken against them.

SHRI S. M. BANERIJEE : May I suggest
that this warning should be conveyed to

the people ?

DR. RANEN SEN (BARASAT) : Mr.
Speaker, Sir, 1 am really amazed to heat
the logic of Mr. Chavan. In his statement,
he said that only the wholesale prices have
increased and the retail prices are more or
less following the wholesale prices.

MR. SPEAKER : We shall conclude the
formal business beforc we adjourn for lunch.
I hope the House will agree.

Dr. RANEN SEN : My question will
be, what is the machincry that has been
set up in this country to find out the retail
prices in the country. Our information
is—because some of us have to go to the
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market—that there is no relation between
the wholesale price and the retail price.
The retail prices are much higher.

Secondly, the Minister has tried to ridi-
cule Mr. S.M. Banerjee, and there, he is one
with Mr. Atal Bihari Vajpayee in saying
that in respect of the wholesale price of
foodgrains or other commodities, the
question does not arise at all. When the
sugar prices are going up according to
Government statistics in Bombay and
Calcutta alone where D-30 sugar was sold
a Rs. 290 or Rs. 288—this is the whole-
sale price—may I know whether it is not
a fact that in both these places, in one
year, it has jumped to Rs. 335, and Rs.
338 in July this year.

When there was the question of nationali-
sation of the sugar industry raised in this
House the Government rejected it. Now
to blame simply the small retailers and
let go those big monopolists, the sugar mer-
chants and the sugar millowners without
touching them, would be simply trying
to deceive the public,

The Minister referred to one point and
said that wholesale trading infoodgrains
or essential commodities is not possible.
But somebody hoards the stock. It is
well known to Mr. Chavan also that there
are scctions of cotton millowners who pro-
duce less in order to see that cloth prices go
up. It is known from Bombay. There are
a number of industrialists who produce
less in order to sec that the prices go up in
the market. An artificial scarcity is
created in this country; it is known to
every student of economics. Has a single
word about that artificial scarcity created
by the big business men said in this
statement? No.

Not a single word has been said. Then
there is the question of hoarding inside
the country. Is there a word about hoard-
ing? Whatever is produced, is it made
available to the public at a fair price?
In West Bengal the price of mustard oil
has gone up to Rs. 6; there has been an
increase of 20 per cent within a year and
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this is the only cooking media for the
Bengalis.

13 hrs.

It has been admitted by the Govern-
ment statisticians that between 1962 and
1972, according to the figures of the
wholesale prices given by him, there has
been a 100 per cent increase in prices.
That means the wupee value today is fifty
paise, compared to what it was in 1962.
Has he mentioned that? This is simply
shielding the big business people and in-
dustrialists who produce less in order
to create artificial crisis inside the country.
It is not simply a question of drought.
I know that these factors are there. In-
spite of that, if the Government could
control the big business fellows and hoar-
ders and the wholcsalers the situation would
not have been as bad as it is today.

Mr. Chavan’s statement does not contain
a word about thosc people who are today
trying to dominatc and are in fact domina-
ting the cconomy of the country. There-
forc 1 say that certain industries which
are producing cssential commodities like
sugar must bc taken over by the Govern-
ment and proper distribution machinery
has to be established. Proper distribution
machinery can be established only by
curbing monopoly and hoarding and by
strengthening the state trading mechanism
in essential commodities. There is no
other way. Platitudinous statements
blaming industry and trade will not help
the country. Government must take
serious  steps and without any
sense of fcar or favour must lay hands on
those who are¢ responsible  for  high prices
and gear up thc machinery for trading in
esscntial commadities. It is my request
to the Government.  Otherwise, the country
is facing a dangcrous future and no amount
of statements will help the country.

SHRI YFSHWANTRAO CHAVAN :
He has not askcd any questions; he has
expressed his vicws, some of which I can
certainly say | share.

SHRI S.M. BANERJEE : He has
asked for nationalisation of sugar mills,
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MR. SPEAKER Shri  Shashi
Bhushan.
DR. RANEN SEN The Finance

Minister has not answered my point.
Let him ridicule my statciment but that wlll
show the real spirit.

ot ofn wew (<foror fawsir) : wait wérw
7wy T § amwr § (R AT A SMa A
gt ¢ Afew fat s A ¥ oww
gt § 3% ymfaw w92 €1 FAw w7 7@ g
¢ WET W 9T TR @t ATEr Wi IAET
R AR 9T X F—59F i A qw W
TR ¥ ATy agwfa &, TEd A w2 @
2 Afe fod 22 aot & 138 97§ waarE
adr & W1 X gq AT dAaT g w7 9wy
£ 1 9@ TE € Frr A QY @ A 3wk |-
A ZE QAR F W F7 A A wgdy
&1 R § X e zaie, @iqq, Az, mfaw,
FTefe aw, TATRA, ¥ FT WA, wHEr
foer ol W W X Twwd F wEe
7 wEws W faRW wEfeT
T w & vife  qoAr wet & fradr g
o AT Ewa & 9 ST AT wwat 9T
AT F21 ®T TG G & | AT §IHT
T Wt AT O i 1 T qv 3 gE ¢
Fa o wrdi W St & arer @ gaT ) P
A@ AR NCWA R AR F T
I A ¥ feiswe F1 A 9T gg &
T wifew iy W€ Fa & awar § A
77 dwx A & N R AT § A
Tmd N IEA N Ao W awa E gy
q et fafreee &3 2 & & sgwr fr &%
T T g A g A AW -
T N W & I qfers T A T
W, aar v W fagwy Ammfar & der
oEaT w AWy wgark aX FReT fear ar
ara ¥ | wTq Y qq W # S g Ay
oy we §, I TwW | A dE & A W
sz wrar gt & faad a0 axde § W
fe sk agrr § .. (vawam) ..

o wza fagr® waidt . @ TS 90
sfawr Q¥ &rr & ofe sgmt aax & wraw
w1 o qrOq & § frar o @ @ @@
THT TR i fr aar e 3 . (o).

ot whr www : @ qw F amify Wy &,
N wivxfowar ey § AT gl ¥ qTEAC
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T §ME §, IR qET Ah Jwe § g
W g &, T AAwT Qs
.. (wewm@) .. 2w F1 ggE wfer T TE
oA

Wgwm e woaw  ([5T) ¢ T I R
Nfe g & s ). (wrwam) ..
it whe w9 g€ Ay ary ae X
T wer fraw w3 fae W H
TR AT 1T G FOATE T AT qU AT
foax Wt Hwwwaad § ¥ froeme w g
FT I .. (wmwwm) .. & FORT W UEAT
QT § N fr ow are 25 ¥ FOT T KT
TEA WS § I AT AgET AW | T
grar afz I gEWl w1 we @ wen &
wgmt £ wW g | .. (wwsm)..
g W A agrt W L (vwwm) ..
e &t § qoe @ wrr e g fnowm-
waF TRl & ferm sy ao fwer § v
¥ fan Aoerc WU AW IET ) ¢ oaar gEe
el frew Iwavir § qfeme dwT § wrt
xrd, I fadit sTArAfees & go § A
ST W IAk AT AR W oW T
T | O qETET AR A A R o e
freg &t ¢ I AW wAwT A wvehEt
:ﬁmﬁ A% AU TORTT W@ S 8T W
|

SHRI YESHWANTRAO CHAVAN :
He has raised very constructive points,
and 1 have to reply to them. As far as
the number of fair price shops is concerned,
the Agriculture Ministry has alrcady taken
it up with the State Governments to scc
that it is increased, because it is only this
distribution system that is ultimately go-
ing to help us.

As far as the question of coarse cloth
production is concerned, I think there i s
some minimum condition on the textile
mills to produce those things, and
coarse cloth can also be distributed
through the fair price shops. This will
certainly have to be attended to. He
also referred to the question of produc-
tion of certain other items. It is not a
new thought. It is always before the
Government. He can meet the Planning
Minister and I am sure he will consider
it.



